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ItrE G4qHArr HrGH COURT AT GUWAHATT
(HIGH COURT OF ASSAM, NAGALAND, MIZORAI,4 AND ARUNACHAL PRADESH)

No .HC.VIr-781 2022 1v lo tA
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Subhabrata Datta,
Member, MACT, Cachar

ll"
Dated Guwahati the \, Septemb er, 2OZ4

Station leave permission

Your letter No. SMACT/14II/5/582 dated t3.0g.2024

S I,

with reference to the above, I am directed to inform you that you have been
granted station reave permission from the evening of r4.og,2024 ti, the morning of
17 'o9'2o24. The District & Sessions Judge, cachar and in his absence, the next senior most
ludrcial officer avairabre at the station sharr remain in charge of your Court and office in your
absence.

Yours faithfully,

No. c.v -7 202 - 
q tlb )

e District & Sessions Judge, Cachar

The Project Manager, Gauhati High Court
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